AGGE TH - Wb /5

THE ASSAM GAZETTE
SIS

EXTRAORDINARY
oiel T Bt St

PUBLISHED BY THE AUTHORITY

TR 350 TeiofE, TERIN, 14 |AB, 2013, 23 e, 1935 (1<)
No. 350 Dispur, Wednesday, 14th August, 2013, 23rd Sravana, 1935 (8.E.)

GOVERNMENT OF ASSAM
ORDERS BY THE GOVERNOR
LEGISLATIVE DEPARTMENT : : : LEGISLATIVE BRANCH

NOTIFICATION

The 14¢h August, 2013

No. LGL.98/2011/98.— The following Act of the Assam Legislative Assembl&

which received the assent of the Governor is hereby published for general information.

ASSAM ACT NO. XX OF 2013

(Received the assent of the Governor on 8th August, 2013)

THE ASSAM VENTURE EDUCATIONAL INSTITUTIONS
(PROVINCIALISATION OF SERVICES ) (AMENDMENT) ACT, 2013
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AN
ACT

further to amend the Assam Venture Educational Institutions (Provincialisation
of Services) Act, 2011,
Preamble Whereas it is expedient further to gmend the Assam Venture Educational Assam Act

Institutions (Provincialisation of Services) Act, 201 I, hereafier roferred to as  No. XVII
ﬂzepﬁncipalAct,inﬂxemamerhereaﬁerappeming; ' of 2011

It is hereby in the Sixty —fourth Year of the Republic of India as
follows:- '

Shortm L @ EhsActmaybeeaHedtheAschmEdumtmmllnmm
extont and (Provincialisation of Services) {Amendiment) Act, 2013.
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ot section 4 wherover it oaurs, the figure 7" shall be substituted, ’

MOHD. ABDUL HAQUE,

Commissioner and Secretary to the Govt. of Assam,
- Legislative Department, Dispur.
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